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AGREEMF.NT BF.TWEEN GOVERN-
MENT OF INDIA. THE CHOGYAL 

OF SIKKIM AND I.EADF.RS 
01' POLITICAL l'ARTlES 

OF SIKKIM 

THE MINISTER OF STATE IN THE 
MINISTRY OJ' EXTERNAL AFFAIRS 
(SHRI SliRENDRA PAL SINGH): I beg 
10 1,,,- 011 Ihe Table of lhe House a copy 
d Ihe agreement between the Government 
of I,u\i ... Ihe Chllg)'al of Sikkim and lbe 
leaders of the political partie! of Sikkim, 
siHllt:d Oil I:Hh May, 197!. 

COilE Of' CRIMINAL PROCEDURE BIJ.L 
-con/d. 

SHRI DINESH JOARDER (Maida) : May 
1 know the lime by which amendments 
will have to be given notice of? 

MR, CHAIRMAN: You can give them 
HplO 12 O'dock tOnlorrow. Now wt' ihall 
lake up the next item of businCis. 

17." hn. 

HALF·AN·HOUR DlSCLISSION 
hll'1.I'.MtN1'Al'ION OF LANJ) REI'-OMMS 

MR. CHAIRMAN: Before I call upon 
Mr. Samar Guha. I have to say Ihis. Mr. 
Samar Guha ha. requested time ror ftfteen 
lIIinllles. There are four more parllcipants. 
I request him to be as brief as possible. 
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